
BANGALORE BENCH 

Second Floor, 
Commercial Complex, 
In dir n a g a r, 
BANGALORE.. 560 38. 

Dated: 14 0 	1994 
APPLICATION NO: 328,579 to 591 of 1994. 

APPLICANTS: Sri. S. B.Mlitbavkax and thirteen others., 

v/s. 

RESPcNDTS :- The Dy,Secretary,Deptt.of Revenue,M/o.Finance, 
New Delhi and four Others., 

T. 

	

1. 	Sri.H. S. Ananthapadmanabha, Advocate, 
No.108,I.1-I.C.S. Laoout,Third Stage, 
Fourth block, Basavewaranagar, 
bangalore-560 079. 

2 	The Collector, 
Central Excise, 
queen's Foad, 
Post box No.5400, 
Eangalore-560 001. 

	

3. 	Sri.M.S.Padinarajaiah, 
Sr.C.G.S.C.High Court Eldg, 
Eangalore-56- 0 001. 

• 	Suhject: 	Fsrwajng f Co PICS of  the OrdQr- Passed by the central Administrative TribunaI,Bangal,r 
--xx-- 

1se find encissed herewith a copy of th 	DER/ STAY ORDER/JNTERJ OPJJER/ PRss&d by this TribunAl ill the above mentioned PPlication(s) 
ow 

DEPUTY EGISTRAR 
JUDICIAL BRANCHES. 



CENTRAL ADMINISTRATIVE TRIBUNA], BAi4GALORE BENCH, BANGALORE 

ORIGINAL APPLICATIONS NUMBERS 328, 579 TO 591 OF 1994 

THRUDAY, THIS THE 24TH DAY OF N0V&1BER, 1994 

ir.Justice P.K.Shyamsundar, 	 Vice-Chairman. 

rir.  . T . V . Rakianan, 	 Nember (A) 

S.13.1,litbavkar, 
S/o BhiKku D.i1itbavkar, 
0/o the Assistant Collector of 

Central Excise, Central ±(evenue 
Bui1din, Attavara, 
r4analore-575 001. 

D.V.Daivajna, 
S/o V.D.Daivajna, 

0/0 the Assistant Collector of 
Central Excise, Central 
Building, Attavara, 	 .. : . 
Mana1ore-575 001. 	 .:. 

i(.Chandran, 
S/o K.S.Krishna Piflái, 
0/0 the Additional Collector of 
Customs, New Customs House, 
Panambur, i4angalore-575 010. 

G.Shivashankar, 
S/o B.Gangadharaiah, 
0/0 the Additional Collector of 
Customs, New Customs House, 
Panabur, i'ianalore-575 ulU. 

.G.bhastry, 
So Canapa Shastry, 
0/o the Assistant Collector of 
Central Excise, Central evenue 
iuiluinb , Attavara, 
'anga1ore-575 001. 

'1.Shanta ai, 
io Gopalakrishua, 

0/o the Assistant Collector of 
Central Excise, Central Revenue 
Duilciing, tttavara, 
i'ianalore-575 001. 

Sayeed-Ur-Ranaivan, 
So Abaul Gaffar, 
Ojo tue 6uperintendent of Central Excise, 
Kolar Range-TI, BE'lL-KG', 
Kolar - KGF - 563115. 

. 0ar Siieriff, 
5/0 i..Abdul V1ahab, 
0/o the Additional .Collector of 
Custos, new Custoiiis house, 
Panambur, iangalore-575 010. 	 .. Applicwits (Contd.. 
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9. R.N.Shejakar, 
Sio W.l31Shejekar, 
0/o the Assi,tant Collector of 
Central Excije, Centri. Revenue 
Building, At':avara, 
i1an0a1ore--575 001. 

10. N.L.Narasiuth.iinurthy, 
S/o i.Laksii1 inarasinthiah, 
0/o the Additional Co.lector of 
Customs, 	Customs Jouse, 
Panailibur, 	ngalore-.575 010. 

V.Raiiathis, 
S1'o S.ti.Vcnata'Rao, 
0/o the Assistant ColLector of 
Central Excise, Centr.il Revenue 
Euildin, Attvara, 
i'iana1ore-55 001. 

F.A.martna, 
ii/o Arokaisamy 
0/o the Assistant CoHector of.  
Central Excse, Central Revenue 	• 

-r Bui1din, Atavara, 	•. 
- 	iaria1ore-575 001. 

13. M.D.Cninriapa, 	 .• 
Sb ii.K.Deviiah, 
0/o the Assstaut Collector of 
Central Lxcse, Central Revenue 
Buildiii, Attavara, 
Man6alore-575 001. 

14. Jayashetty, 
S/o Tiirnmaiah Shetty, 	. 
0/o tne Assistant Collector of 
Central Exc se, Central Revenue' 
Euilain, iittavara, 
iana1ore- 75 uui. 	' 	 .. Applicants in 

A.ios.32, 37 TO 51 OF 1'94 

(t. AdvocatL Snri :1. S. Auanthapad:iiana bna) 

V. 

1. i1jeduty Secretary, 
Governmaent of india, 
iinistry of Finance, 
L)eparLtient of Revenu, 
Ad-hA, iNorta Block, 
ew iieLii-1 10 Oul. 

Collector, 
Central Excise, 
Queen's 1o1, 

; 	 iaualor,e-.ôQQui. 

idciit:ional't.eputy Collector (P 	V) 
.Custo;us 	•uentral E::ise, 

ucen's j<0d, 
Bana1ore-60 001. 

Collector, 
Central iLx:ise, Ao.711, Club Road, 
bCldaw --59,) 001. Respondents (contd..) 
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Ad/Dy.Collector (P & V) 
Customs & Centr1 Excise, 
N0.71, C1uD Road, Belgaum-590 001. 

Government of India, 
Ministry of Personnel (PG & P), 
Department of Personnel & Training, 
iew Delhi-hO 001. Respondents. 

(By Standing Counsel Shri i1.S.Padmarajaiah) 

ORDER 

I ir. Justicei . i. Shyaiisundar, Vice-Chairman: - 

We have neard tne learned Senior Central Governhlent Standing 

Counsel for the respondents. •Tne..applicants demand forrestora-. 

- 

	

	 their seniority accoith&  to te:'judimt of Lii SupremeI:.:' IL 

in the DIRECT RCRULT cLASS -II EIGLELRLG OFFICERS &SSG-

CINf10N v. STATE OF iiAHARASHTRA [1990 (13). ATC 348]. We are 

told by the learned Standing Counsel that the said claim is 

presently under cons idration and in fact so much cn be gathered 

from para 10 of the objection statement filed on behalf of tne 

respondents. If Government •hav 	already undertakeir a review 

of the applicants case on tne basis of their representations, 

we tnink it appropriate to direct respondent-2 to dis1jose of 

tnose 	representations 	in 	accoruance 	witn 	law 	within 	a 	period 

of tnree months from tne date of receipt of a copy of tnis order. 
••.)-.____ 

0 	
., 

\e also 	make 	it 	clear 	that 	if any of the applicants have 	not 

) 

ii  
o far 	filed 	representations, 	such 	of them will 	be 	at 	liberty 

) 

	

V 	 ) 

	

\ 	- 
'ito i1aKe 	such 	representations 	and 	on 	receiving 	the;d 	tre 	Union 

( 	- -. --d 	• 
Governient 	will 	consider 	tneir 	claims for 	seiiiroity. 	Those 

wio are yet to make their representations will make them witnin 

a month froi to—day and in sucu case on receipt of sucn represen— 

TR

il 

COPY 
tations, tne department will dispose of tne same witnin i montns 

fron tne said date. 

SOfficer 
enjraI Adrninis 	Tribunal 	 -. 	 - 

Bangalore Bench 	 I'IE3JiI<A 	 - 	vICL-Cd;diA,. 
BanaIore 



QE BENCH 

Second Floor,k 

Commercial Complex, 
In dir an ag ar, 
BANGE_ 560 38. 

Dated; 
Miscellaneous 	

APPLICATIQ\,T NO:6  of  1995 inO, 	328/94 	579 to 
APPLICTS :- 

v/so 	
Sri.S.B.Mjtbavkar and Thirteen Others,, 

RESPDENTS :- 

Dy. Secret ary, D/o.Revenue,M/o. Finance,NDCIhI Others. 	 and 
T. 

Sri.LS.Aaflthapadmbh 
No.10 ,N1jC8 	 8. SrI.M.S.Padmarajai Layout,Thlrd Stag, 	

.c. High Court Banga 
Fourth Block 	 e ,Basaveswaran 	 sr.c.G.s 

Bid, Bangalor... •  J.ore_560 079.  

The Deputy Becretary,Department of Revenue, 
Ministry of Fieance,M_II..A,North Block, Ntw De1hj—jj0001 

The 
Collector Central Excjse,ueen1s Road, P. B.No, 5400, Bangajore_j. 

The 	
& Central Excise, P•B•NO.54J0UeenI Road,bang0j 

5, 	
The Collector Central Excise,No.71,cIub Road, elgaurn-.59000l 

Addi./Dy.Collect 
. or(P&v) customs & Central Excise, No.71, Club Road,Belgau 59000j, 

Ministry of Per.P.G & Pension Deptt.oi Per.& Training, 
Govlf.of India,hewDe1hj._Ij1 

Sujc;. Fèrwardjngf 
C 

	

	 Pieof the Ordr passed by the 
entral Administrative Tribunai,Ba41,r 

- 

PlSe find eflCl.sed herewith a copy of the cRDER/ STA( DER/flTER Tivi ORDER/ Passed. by this TriSt. 1n tbe.a1ve merijond PPlication() on 04-0i_1995. 

IQ 

*AL / 	I ' JUD 
gm* 



Po.u N jjJ 
1 c'  k- 

Date 	 Office Notes 	 Orders of Tribunal 

P<S VC/TVR MA 

O) 4th January, 1994 

Orders on M.A. No.6/95: 

Heard both sides. 

In the circumstances 

mentioned in the M.A. we 

accede to the request of 

the applicants for extension 

of time and grant further 

time to make the representa-

tion. We extend time upto 

and till the end of February,-

1995. 

Let a copy of this order 

be sent to the respondents 

, for information. 

M[A] 

Se 
109  Central Ad4mini.,in, t qat 

ngaOtS $.nh 


